
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE AT CHENNAI 

 
APPLICATION No. 94 OF 2023 (SZ) 

 
Satheesh, 
S/o. Narayanasamy 
15/39, Bathrakali Amman Kovil Street, 
Coimbatore District       … Applicant 

VERSUS 
 

1. Gudalur Municipality 
Rep by its Municipal Commissioner 
Gudalur-Coimbatore 
Coimbatore District and 2 others.     …Respondents 
 

INDEX TO DOCUMENTS FILED BY THE 6TH RESPONDENT 

S.No. DATE PARTICULARS OF DOCUMENTS Pg. No. 

 1. 06.01.2024 Reply Statement filed by the 1st Respondent   

2. 25.07.2022 Proceedings of Director of Municipal 

administration/Mission Director -SBM U 2.0 

(Annexure – 1) 

 

3. 26.10.2023 Noc given by Department of Geology and 

Mining, Coimbatore (Annexure – 2) 

 

4. 29.12.2023 NOC given by Revenue Divisional office, 

Coimbatore North (Annexure – 3) 

 

5. 25.10.2023 NOC given by Agricultural department, 

Coimbatore (Annexure – 4) 

 

6. 02.01.2024 Reply letter given by District Environmental 

Engineer, TNPCB, Coimbatore North 

(Annexure – 5) 
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7.                                                                                                                                                                                                                                                                                              21.12.2023 Proceedings of Principal Chief conservator 

of Forests, Chennai (Annexure – 6) 

 

8. - Plan for proposed Micro compost centre 

(Annexure – 7) 

 

 

It is certified that the abovementioned documents are true copies of its 

originals. 

Dated at Chennai this the 06th day of January, 2024 

 

 

Counsel for 1st Respondent 
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BEFORE THE HON’BLE  
NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE AT CHENNAI 
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   REPLY STATEMENT ALONG WITH   

             ANNEXURES FILED BY 1ST   

                      RESPONDENT  

 

 

 

 

 

 

 

 

 

 
 

M/s. V.Anandhamurthy 
S.Kousik, 2474/2018 

S.Kuberan 
Counsel for the 1st Respondent 

         7540099555 


